
FORMB 
PUBLIC ANNOUNCEMENT 

(Regulation 12 of the Insolvency and Bankruptcy Board of India (liquidation Process) Regulations , 2016) 

FOR THE ATTENTION OF THE STAKEHOLDERS OF 

SHREE AMBIKA SUGARS LIMITED 
Sr. No. PARTICULARS DETAILS 

1. Name of corporate debtor SHREE AMBlKA SUGARS LIMITED 

2. Date of incorporation of corporate debtor 29th April 1988 

3. Authority under which corporate debtor is ROC-Chennai 

incorporated 1 Registered 

4. Corporate Identity No.1 Limited Liability U15421 TN1988PLC015660 

Identification No. of corporate debtor 

5. Address of the registered office and principal Registered Office: 

office (if any) of corporate debtor Eldorado, 5th Floor, 112, Nungambakkam High Road 
Chennai, Tamil Nadu - 600 034 

Presently at 
Eldorado, 4th Floor, 112, Nungambakkam High Road 
Chennai, Tamil Nadu - 600 034 

6. Date of closure of Insolvency Resolution Process 20-06-2022 

7. liquidation commencement date of corporate 20-06- 2022 (order received on 21.06.2022) 

debtor 

8. Name and registration number of the Anurag Goel 
insolvency profeSSional acting as liquidator IBBIIIPA-001IIP-POO87612017-2018111460 

9. Address and e-mail of the liquidator, as 10/349, First Floor, Sunder Vihar, 

registered with the Board New Delhi - 110087 
Email: agoel@caanurag.com 

10. Address and e-mail to be used for Principal Address: 

correspondence with the liquidator 10/349, First Floor, Sunder Vihar, 
New Delhi - 110087 

Local Address: 
Eldorado, 4th Floor, 112, Nungambakkam High Road 
Chennai, Tamil Nadu - 600034 
Email: cirp.ambikasugars@caanurag.com 

11. Last date for submission of claims 20-07-2022 

Notice is hereby given that the National Company Law Tribunal, Bench II, Chennai has ordered the 
commencement of liquidation of the Shree Ambika Sugars Limited on 20-06-2022 (order received on 

21 .06 .2022). 

The stakeholders of Shree Ambika Sugars Limited are hereby called upon to submit their claims with proof on or 

before 20.07.2022, to the liquidator at the address mentioned against item No.lO. 

Submission of false or misleading proof of claims shall attract penalties. 

Date: 2210612022 
Place: Chennai 


